
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10507 0 30 30 0 0 30 30 10507

CIVIL SECOND   APPEAL 3281 0 12 12 0 0 19 19 3274

EX. FIRST APPEAL 54 0 0 0 0 0 0 0 54

EX. SECOND APPEAL 13 0 1 1 0 0 0 0 14

CIVIL MISC. APPEAL 30363 34 137 171 0 23 58 81 30453

CIVIL REVISION 545 0 29 29 0 0 58 58 516

CIVIL REVIEW 656 1 5 6 0 5 6 11 651

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 413 1 0 1 0 2 0 2 412

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 745 0 2 2 0 0 0 0 747

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 21 0 0 0 0 0 1 1 20
CIVIL TRANSFER APPLICATION 420 0 35 35 0 0 29 29 426

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 1 0 0 0 0 0 0 0 1
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 2027 97 0 97 0 62 0 62 2062

CIVIL CONTEMPT 4732 18 105 123 0 12 134 146 4709

CIVIL WRIT 68081 126 2362 2488 0 55 2051 2106 68463

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 165 0 0 0 0 1 0 1 164

CROSS OBJECTION 1054 0 2 2 0 0 4 4 1052

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 123159 277 2720 2997 0 160 2390 2550 123606

CRIMINAL SIDE

MURDER REFERENCE 7 0 0 0 0 0 0 0 7

CRIMINAL APPEAL 23183 29 340 369 0 9 148 157 23395

CRIMINAL REVISION 9505 0 173 173 0 0 276 276 9402

9382 4 791 795 0 2 865 867 9310

2688 0 1499 1499 0 0 1740 1740 2447

CR. CONT. PETITION 5 0 0 0 0 0 0 0 5

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 112 37 0 37 0 36 0 36 113

CR. L TO A 337 1 29 30 0 1 147 148 219

CRLW 451 20 151 171 0 22 147 169 453

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 45671 91 2983 3074 0 70 3323 3393 45352

TOTAL A + B 168830 368 5703 6071 0 230 5713 5943 168958

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

AUGUST-2023

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

AUGUST—2023

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

669 59 128 187 0 37 134 171 685

2261 0 145 145 0 0 162 162 2244

10525 0 705 705 0 0 760 760 10470

62 0 52 52 0 0 53 53 61

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

296 3 41 44 0 3 34 37 303

           TOTAL -C 13813 62 1071 1133 0 40 1143 1183 13763

CRIMINAL TRANSFER PET. 54 0 2 2 0 0 10 10 46

0 0 0 0 0 0 0 0 0

           TOTAL -D 54 0 2 2 0 0 10 10 46

TOTAL  C+D 13867 62 1073 1135 0 40 1153 1193 13809

TOTAL A+B+C+D 182697 430 6776 7206 0 270 6866 7136 182767

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

4 0 0 0 0 0 0 0 4

2069 0 30 30 0 0 30 30 2069

787 0 12 12 0 0 21 21 778

4479 17 31 48 0 17 30 47 4480

292 0 29 29 0 0 47 47 274

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

411 0 35 35 0 0 29 29 417

17 0 0 0 0 0 0 0 17

1561 95 0 95 0 47 0 47 1609

40507 78 2339 2417 0 36 1972 2008 40916

TOTAL -E 50155 190 2476 2666 0 100 2129 2229 50592

1500 5 45 50 0 8 76 84 1466

CIVIL MISC. CASE 2738 26 82 108 0 21 175 196 2650

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 47 0 1 1 0 0 0 0 48

TOTAL -F 4285 31 128 159 0 29 251 280 4164

TOTAL  E+F 54440 221 2604 2825 0 129 2380 2509 54756

TOTAL- MISC.  (C+D+E+F) 68307 283 3677 3960 0 169 3533 3702 68565

TOTAL  A+B+C+D+E+F 237137 651 9380 10031 0 399 9246 9645 237523

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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